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distinct names plates on such buses for the
convenience of the passengers; and

(d) if so, when and if not, the reasons
therefor?

THE MINISTER OF SURFACE TRANS-
PORT (SHRI K. P. UNNIKRISHNAN): (a)
Yes Sir.

(b) No Sir. Every bus plying on such a
route have proper limited stop name-plate/
boards.

(c) The hmited stop buses have very
distinct name-plates with the work ‘LTD’
written on them.

(d) Does not arise, in view of above.

Allotment of waste and barren land io
landless farmers

648. SHRITEJ NARAYAN SINGH:
SHRI DEVENDRA PRASAD
YADAV:

Will the Minister of AGRICULTURE be
pleased to state:

(a) the details of barren land in Bihar
reclaimed during the last three years;

(b) whether Government have any
scheme to allot waste and barren land 10
landless farmers; and

(c) if so, the datails thereof?

THE MINISTER OF STATE IN THE
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DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRICUL-
TURE (SHRI UPENDRA NATH VERMA):
(a) to (¢). The information is being collected
from the Government of Bihar and will be
placed on the Table of the House.

[English]
Migrants from Kashmir

649. SHRIPIYARE LAL HANDOO: Will
the Minister of HOME AFFAIRS be pleased
to state the number of Kashmiris as on date
who have migratedto Ramban Tehsil, Udam-
purTehsil, Jammu, R. S. Pora, Kusna, Delhi,
Bombay, Lucknow, Jallandar, Amritsar,
Himachal, Pradesh (Kangra) and any other
places in the country?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
SUBODH KANT SAHAY): A statement
indicating number of families migrated from
Kashmir to different parts of India is given
below.

STATEMENT

Government of Jammu & Kashmir has
intimated that 48,894 migrant families were
registered inJammu region by 31.7.90. Delhi
Administration has similarly advised that
11,438 migrant families from J & K were
registered with them till 31.7.90.

From the available information, the -
umber of families migrated from J & Kto |
other parts of the country is as follows:-

S. No. Name of State Number of families
1. u. P 857
2. Rajasthan 61
3. Haryana 94





